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Shri Karmarkar: Regarding the
first part of the question the budget 
provision for these exhibitions is 
Rs. 17.32,750.

Shri V. P. Nayar: The (h’ovision is 
in the budget. I wanted to know the 
actual expenditure.

Mr. Deputy-Speaker: Has the actu
al expenditure been calculated for 
1952-53?

Shri Karmarkar: We have not got
definite information at the moment.

Shri Bansal: May I, know if these 
exhibitions have helped in popularis
ing these goods abroad?

Shri Karmarkar: My hon. friend
knows that these exhibitions do help.

Shri Bansal: If so, what steps have 
the Government of India taken to see  
that regular supplies of these goods 
are made available in foreign  
countries?

Shri Karmarkar: We are doing our 
best, .but my hon. friend's orga
nization has also some responsibility  
in the matter.

Shri S. N. Das: May I know w he
ther the organizers of these exhibi
tions have submitted any report, and 
whether they are available in the 
library or elsewhere?

Shri Karmarkar: The report, so far 
as our work is concerned, is regularly  
submitted by our exhibition officer. I 
am not sure whether they are avail
able in the library of Parliament.

Shri Radha Raman: W ill the M inis
ter throw some light about the num
ber of people who visited these exhi- 
bUions?

Shri Karmarkar: I have no light to 
give at the moment.

RftsiDHNTiAL A c c o m m o d a t io n  f o r  G o v b r n -  
MENT S e r v a n ts

*857. Shri M. E. Krishna: WiU the 
Minister of Worics, Honslnff and Suj^
ply be pleased to state:

<a) the number of Classes II and 
III Government servants who applied

for the allotment of residential 
quarters during 1952>53; and

(b) the number of quarters allotted 
during 1952-53?

The Minister of Works, Housing  
and Supply (Sardar Swaran Singh):
(a) and (b). Except in the case of 
Class IV servants, Residences are not 
allotted according to the class of ser
vice of the Government servants con
cerned but according to their em olu
ments. A statem ent giving the re
quired information separately in res
pect of Government servants drawing  
Rs. 500 and more p.m. and those draw
ing less than Rs. 500 p.m. is placed 
on the Table of the House. [Sec A p
pendix IV, annexure No. 34.]

Shri M. R. Krishna: May I know  
the number of houses now under con
struction, and how long it w ill take 
the Government to allot these houses 
to Government servants of Classes II 
and III?

Sardar Swaran Singh: For the cur
rent year, our intention is to construct 
four types of houses for Government 
servants:

‘‘A ” and “B ” flats 20
‘‘C»’-2 flats 148
Meena Bagh flats for

junior officers 52
Vinay Nagar type 548
Shri Gldwanl: Is it a fact that the 

various colonies constructed by Gov
ernment for Government servants are 
named differently— f̂or Chaprasis 
“Seva Nagar”, for clerks “Vinay  
Nagar”, for officers “Man Nagar”, and 
for bigger officers “Shan Nagar”? 
Is it in consonance w ith the classless 
and casteless society that w e are try
ing to build up? *

Sardar Swaran Singh: I think the 
hon. Member is unnecessarily suffer
ing from that obsession. There is no 
particular significance attaching to 
these names, but they have Just been 
selected and those names have been 
given to the various colonies.

Shri Gidwani: Then, what is 
significance of those names?

the
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Mi. Deputy-Speaker: Seva Nagar” 
seem s to be the best.

Shri Munlswamy: May I know, Sir, 
what procedure is followed in allot- * 
ting houses to these officers? Is it ac
cording to priority or according to 
the importance of the position they oc
cupy?

Sardar Swaran Singh: According to 
priority, Sir.

Shri V. P. Nayar: From the state
m ent laid on the Table by the hon. 
M inister it is seen that applicants 
draw ing a salary of Rs. 500 and above 
have secured about 25 to 30 per cent., 
w h ile  officers getting below  Rs. 500 
have secured only 3 per cent, accom
m odation. May I know  the reason for 
this?

Sardar Swaran Singh: O bviously
the shortage of accommodation. But 
the overall position, w ith  regard to 
the satisfied percentage, is not of the 
order made out by the hon. M em
ber. But even in that case, it is a 
fact that the demands of officers draw
ing Rs. 500 or above are satisfied to 
the extent of 62 per cent., whereas for 
officers drawing less than Rs. 500, the 
percentage that is satisfied is roughly 
31 per rent.

Shri V. P. Nayar: Is it not a fact 
that quarters constructed primarily 
for the use of Class IV servants are 
often allotted to persons in the higher 
class? '

Sardar Swaran Singh: No, Sir. That 
is incorrect.

Shri Punnoose: May I know the 
amount spent on constructing build
ings for officers drawing more than 
Rs. 500 and also the amount spent for 
officers drawing less than Rs. 500?

Sardar Swaran Singh: There are
different classes. If the hon. Member 
puts down a question, I w ill collect 
the figures.

Shri Punnoose: The total expendi
ture. ‘

Sardar Swaran Singh: That is in 
the budget.
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Sardar Swaran Singh: I would re

quire notice for that. I cannot say as 
to w hich of the colonies is electrified  
or not.
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Instrument Factories

•858. Sbrl S. C. Samanta; ^he 
Minister of Commerce and Industry
be pleased to state:

(a) how many private instrument 
manufacturing factories are, at p-e- 
sent, functioning in the country;

(b) whether there exists any com
petition amongst these privah* con
cerns and the Government Instiunient 
Factory;

(c) how many types of instruments 
are being manufactured at present in 
the country both by Government as 
w ell as by private enterprises;

(d) whether private enterprises are  
being helped in any way by Govern
ment; and

(e) if so, how?




